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o1, o AR Ao (qférr feweft) « sene w2y, s@er # ud U8 wek wdt 81 “That recent raid in Pune and

Mumbai properties of ... (Interruptions)
MR. SPEAKER: Please give me a notice.
PROF. VIJAY KUMAR MALHOTRA : Sir, I have already given the notice.
MR. SPEAKER: Your notice has not come to me.
... (Interruptions)
MR. SPEAKER: We are not taking any other matter today. Otherwise, I will have to allow everybody.

... (Interruptions)

. faIs $AR AR : W, IWH T DHad U1 & W € afcd I eRimed R faced & W oft € wrrg
A 3 weeic 39y 5 Bl

MR. SPEAKER: Prof. Malhotra, you know that today we are not taking any other item. We have already
agreed to it.

... (Interruptions)

o1, fasr HAR Ae@IAT : 10 BRA I3 IFHS Y & BIRA THSSH THS T | 35 TR RIS $UY &1 A UHSl T &
fema A 7 wede fdar €1 He should make a statement here also. gl Wt wede 8 1 aifav| SuH UTeilfeRr=y,
facey, sisvdcs @ AN &1 SUH Tddartedl & A o 8l

MR. SPEAKER: You are a responsible Member. You have said that. Let us take up important matters.

PROF. VIJAY KUMAR MALHOTRA : Sir, the Finance Minister has issued a statement publicly. He should
make a statement in the House also.... (/nterruptions)

MR. SPEAKER: You associate with him. Please cooperate.
... (Interruptions)

PROF. VIJAY KUMAR MALHOTRA : He should make a statement in the House.
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MR. SPEAKER: He is not compelled to make a statement now. Let us not create a new precedent. You

have mentioned it. It is on record.
PROF. VIJAY KUMAR MALHOTRA : Sir, the Finance Minister is in the House.
MR. SPEAKER: I am sure the Minister is here and he has taken note of it.

... (Interruptions)

3eTeT HEIQd : 31X I &1 & &l 87 You just wait. How can you think that your matter will not be raised here?

I have called your name. It will be raised. Let me control the House.
... (Interruptions)
. oo HAR FegraT :  oeHeT AEIGd, SO UrelifeR & AW € ficed & 9 € o ardwarftadt @ off W g
MR. SPEAKER: Prof. Malhotra, you have made your point. Nothing more will be allowed.
... (Interruptions)
PROF. VIJAY KUMAR MALHOTRA : Sir, it is a very-very serious matter.... (Interruptions)
MR. SPEAKER: By merely going on repeating, it will not become more serious.
... (Interruptions)
3remE Heled : a0 98 wgyl [ will adjourn the House and go away if you behave like this.

... (Interruptions)

. fao/a R Ao : 9RO dat &1 Aar a e war 99 & e ulidem € 6 g W & off 3 qar <@L
(=aem)

MR. SPEAKER: Nothing more is being recorded. Nothing will go on record.
(Interruptions)™ ...
MR. SPEAKER: This is not allowed. You cannot just get up any time you like.

... (Interruptions)
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